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KENDRI YA VI DYALAYA SANGATHAN & ORS. ... APPELLANTS
VERSUS
RAM RATTAN YADAV ... RESPONDENTS
(HEARD BY HON BLE PATI L & PASAYAT, JJ.)

Date : 26/02/2003 This appeal was called on for pronouncenent
of Judgnent today.

CORAM :
HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Appellant (s) M. S. Rajappa, Adv.
For Respondent (s) M. Prakash Shrivastava, Adv.
The court nade the follow ng
ORDER
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Hon'ble M. Justice Shivaraj V. Patil pronounced
the judgnent of the Court.

The appeal is allowed in terns of the signed
judgnent. No costs.
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